267 Message from R. S.

REpORT ON WORKING OF DEpSIT INSUR~

ANCE ANp CREDIT GUARANTEE CORpO-

RATION BOMBAY FOR 1980 AND Na-

TIONAL DEVELOpMENT BONDs (AmbpT)
RuLes, 1981,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (1) I beg to
relay* on the Table a copy of ‘he ftc-
port (Hindi and English versions) cn
the working of the Deposit Insurance
and Credit Guarantee Corporation,
Bombay, for the ycar ended the 31st
December, 1980, along with the Audi-
ted Accounts, undcr sub-section (2)
of section 32 of the Deposit Insurance
and Credit Guarantee Corporation
Act, 1961, [Placed in Library. Sce
No. LT-2411|81]

2 I beg to lay on the Table a copy
of the National Devclopment Bonds
(Amendment) Rules, 1981, (Hind:
and Eaghcsh versions) published in
Notification No. G.SR 371 (E) in
Gazette of India dated the 29th May,
1981, under sub-section (3) of section
12 of the Government Saving Certifi-
cates Act, 1959. [Pliuced in Library.
See No. LT-2704/81]

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to re-
port the following message received
from the Secretary-General of Rajya
Sabha: —

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to inform the Lok Sabha that the
Rajya Sabha, at its sitting held on
the 26th August, 1981, agreed with-
out any amendment to the Export-
Import Bank of India Bill, 1981,
which wag passed by the Lok Sabha
at its sitting held on the 18th
August, 1981

AUGUST 28, 1981 Re. Conversion of some 268

Harijang
12.23 hrs,
PUBLIC ACCOUNTS COMMITTEE

FIFTY-SEVENTH AND THIRTY-FIFTH
REpORTs

SHRI SATISH AGARWAL (Jai-
pur): I beg to present ithe following
Reports (Hindi and English versions)
of the Public Accounts Committee:

(1) Fifty-seventh Report on Ex-
cesses over Voted Grants and Char-
ged Appropriations disclosed on the
Appropriation  Accounts (Civil),
(Defence Services), (Posts & Tele-
graphs) and (Railways) for the
year 1979-80.

(2) Thirty-fifth Report on action
taken by Government on the re-
commendations contained in their
119th Report (Sixth Lok Sabha) on
Defence Services.

JOINT COMMITTEE Ol OFFICES
OF PROFIT
FIrRsT REpORT
SHRI GULSHER AHMED (Satna):
I beg to present the First Report
(Hind1 and English versions) of the
Joint Committee on Offices of Profit.

12.24 hrs.

Re: CHRNGE OF RELIGION RBY
SOME HARIJANS

*The Report was previously laid on the Table on the 24th April 1981.
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231 Supply of steel and

MB. SPRAKER: No adjeurament
motion can be discussed. It is illogical,
irrelevant, You have to come to me.
We have to find out a way,

Iy €% g amgy fee IR wOH

SHRI HARIKESH BAHADUR:
(Gorakhpur): I gave & notice for
adjournment motion about the remo-
val of the Director of the Nationai
Dairy Research lInstitute. . .

(Interruptions)

MR. SPEAKER: 1 have disallowed
that. There is no point of order, Shri
Hannan Mollah, Not allowed. Noth-
ing doing. This is not a matter for
adjournment motion, This is an ad-
ministrative matter. Is this important
for this House? Shri Hannan Mollah.

(Interruptions)

MR. SPEAKER: These administra-
tive matters cannot be discussed here
under an adjournment motion. What
are you trying to do to this House?
Shri Hannan Mollah.

1229 hrs,

[MR. DepuTY-SPEAKER in the Chairl

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INADEQUATE AULOCATION AND

SUPPLY OF STEEL AND PIG IRON TO

SMALL SCALE INDUSTRIES OF WEST
BENGAL

SHRI HANNAN MOLLAH (Ulu-
beria): I call the attention of the
Minister of Industry {o the following
matter of urgent public importance
and request that he may make a
statement thereon:

“Reported inadequate allocation
and supply of steel and pig iron to
the small scale industries of West
Bengal leading to dwindling of pro-
duction and large scale closure of
many units.”

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): As Mem-
bers are aware, there is a general

ADBUSE a8 1A won o W. B ansll g7m

scale Industries (QA)

shestage in sertaip catageries of ison
and steel in the coyntry snsl Govern-
ment attempt has heen to aensure
that adequate allocation and supply of
steel and pig iron is made to small
scale industries in all States,

As far as allocation of steel to
small industries through the State
Small Industries Carporation in West
Bengal is concerned, the position has
heen improving steadily over the last
few years. Against 20878 tonnes al-
located in 1978.79, 32136 tonnes wure
allocated in 1979-80, This was further
increased to 36400 tonnes in 1980-81.
In the current year the allocation has
been further stepped up to 39200
tonnes, Thus allocations to West Ben-
gal Small Scale Industries Corpora-
lion have nearly doubled in the last
4 years.

the projected demand for iron &
steel items by all Small Industries
Corporations in the country was ap-
proximately 1.2 million tonne< in
1979-80 As against this, allocation
for all Corporations in 1979-80 was
only 5.26 lakh tonnes and actual sup-
plies were 4.51 lakh tonnes. Thus as
against projected demand, on an
average, supplies to all Small Indus-
tries Corporations were to the extrnt
of 435 per cent. Allocation to Small
Industries Corporation, West Bengal
against demand have fared better. The
projected demand of State Small In-
dustries Corporation West Bengal was
45000 tonnes for 1979-80 against which
allocation was over 32000 tonnes, re-
presenting a little over 70 per cent.

It is however noticad that some
State Small Industries Corporations
have been able to lift 3 greater per-
centage of their allocations than West
Bengal, For instance in 1980-81, Kar-
nataka was able to lift 27250 tonnes
out of an allocation of 29,000 tonnes;
Kerala was able to lift 26964 ionnes
against an allocation of 27925 tonnes;
and Tamil Nadu wes able to lift
28285 tonnes out of an allocation of
29035 tonnes. In the case of West



